
MA 15, 1979 aers Laid 2

A ERS LAID ON THE TABLE

Bud et   Esti ates of   Da odar 

Valley  Cor oration for 1979-0 
and a State ent for not layin  in 

Hindi.

THE  MINISTER  O  ENER  
(SHRI . RAMACHANDRAN)  I 
be to lay on the table —

(1) A coy of the Budet Esti
ates of the Daodar Valley Cor
oration  for *he year 1970-fiO 
under sub-section  () of section 
 0f the Da odar Valley Corora
tion Act, 19.

(2) A stateent  (Hindi  and 
Enlish versions) exlainin  rea
sons for not layin si ultaneously 
Hindi version of the Budet Esti
ates  of  the Da odar  Valley 
Cororation for the year 197,9-flO.

flaced in Library. See No. LT— 
79

Indian  Electricity  {irst  Aend
ent) Rules, 1979

THE MINISTER O  STATE   IN 
THE  MINISTR  O r  ENER  
(SHRI JANESHWAR   MISHRA  
I be to lay on the I able a coy of 
the Indian Electricity (irst A end
ent) Rules, 1979, (Hindi and En
lish versions) ublished in Notifica
tion No, .S.R. 170 in aette of 
India dated the rd ebruary, 1979, 
toether ith Corriendu thereto 
ublished in Notification No. .S.R. 
5 in aette of India dated the 
rd March, 1979, under sub-section 
() of Section  of the Indian Elec
tricity Act, 1910, [laced in Library. 
See No. LT— 579.

Annual  Re orts and  Revie s of 

Central Institute o  lastics ENI
NEERIN AND TOOLS, MADRAS OR 197- 
77 and 1977-7, and  Bon ai aon 
Refinery and etroche icals  Ltd., 

Bon ai aon for 1977-7 ith state

ent OR DELAlf.

11  hr* THE MINISTER O STATE  IN 
THE MINISTR  O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI NARSIN H ADAV) t
be to lay on the Table—

(1)  A coy each of the folloin 
aers (Hindi  and Enlish  ver
sions) —

(a) (i) Annual Reort  of  the 
Central Institute of las
tics  Enineerin  and 
Tools. Madras, for  the 
year 197-77 alon ith 
the Audited Accounts.

(ii) Revie by the overn
ent on the orkin of 
the Central Institute of 
lastics Enineerin and 
Tools, Madras, for  the 
year 197-77.

flaced in Library See No. LT-— 
79

(b) i) Annual Reort  of the 
Central   Institute   of
lastics Enineerin and 
Tools, Madras, for  the
year 1977-7 alon ith
the Audited Accounts.

(ii) Revie by the overn
ent on the orkin of 
the Central Institute of 
lasucs Enineerin and 
fools, Madras, for  the
year 1977-7.

(laced in Library. See No. LT— 
779).

(2)  A coy each of the folloin 
aers (Hindi and Enlish versions) 
under sub-section  (1) of  section 
19A of the Co anies Act, 195 —

(i) Revie by the overn ent 
on  the orkin  of  the
Bonaiaon  Refinery  and 
etrocheical*   Liited, 
Bonaiaon,  for the  year 
1977-7.
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(ii) Annual Reort of Bonaiaon 
Refinery and etrocheicals 
Liited,  Bonaiaon,  lor 
th year 1077-7 alon ith 
the Audited Accounts   and 
the co ents of the Co
troller anj Auditor eneral 
thereon.

()  A state ent (Hindi and En
lish versions) shoin reasons for 
delay in layin the aers entioned 
at (2) above.

[laced in Library. See No. LT— 
79.

Notification  Under  Custo s  Act, 

192.

SHRI NARSIN H ADAV  On
behalf of Shri ulfluarullah,

I bo to lay on the Table a coy 
of Notification No. .S.R. 27 () 
(Hindi and Enlish versions)  ub
lished in aette of India dated the 
th May, 1979 reardin the revised 
rate of exchane for conversion of 
Jaanese yen into Indian currency 
or vicc-versa, under section 159 of 
the Custos ct, 192 toether ith 
an exlanatory e oiandu.

ftaccd in Library. See No. LT— 
9 79)

(Interrutions)

MR. S EAKER  No, no, it is not
allo ed.  Dont record.

(Interrution.1) * *

MR. S EAKER All of you ill 
kindly sit do n. Dont record.

(Interrutirons)M 

Let us o by order. Mr. adav.

1. hrs.

CALLIN ATTENTION TO  MA
TTER O UR ENT  UBLIC IM

ORTANCE 

Not recorded.

(i)  Takin over of ublic ar o
ur aies  by  the  Ar y folloin
olice Aitation in unjab.

fifl ffni T (srrsnr .* itser 
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to  * vfkor rr
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AN HON. MEMBER Sir, overn
ent has failed in its duty as it has 
not su lied the Hindi Coy.

MR. S EAKER Mr. atel, hy as 
the Hindi coy not su lied

THE MINISTER O HOME A
AIRS  (SHRI H. M. ATEL)  I
thouht it should have been circu
lated.

vtitftx  ifV ( s)  srs 
*f*T    arraT   x *r r  

fa ttar    rrcr 
t >     vvr  fa   fa ir  

 rt WTOT IjtaT      I rt IW ft
 -----( sf)...

THE MINISTER O HOME A
AIRS (SHRI H. M.  ATEL)  I
a sorry for the lase. (Interru
tions) .

MR. SEAKER Mr. adav, as there 
is no ti e you bear for today.  In 
future this should not ha en.

SHRI H. M. ATEL Sir, accord
in to infor ation received fro the 
overn ent of unjab, s all rous 
of olice en in unjab have been 
indulin fro about the 7th May 

in de onstrations  and .rallies  in 
so e arts of the State.  What a
ears to have brouht atters to a 
head as  an  incident at  Mandi 
obindarh on th May herein ft 
olice an on duty  as  edically


